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FREIGKr CHARGES 

·209. SHRI BHOGENDRA JHA: Will 
the Minister of TRANSPORT AND 
SHIPPING be pleaaed to state: 

(a) whether the All-India Shippers 
Council bas drawn attention of Govern-
ment to the high freight cbarges whicb 
raise the cost of gxJOds and make them 
uncompetitive in world markets; and 

(b) if so, the action taken by Govern-
ment to fix freigbt charges at competitive 
level? 

THE MINISTER OF TRANSPORT 
AND SIDPPING (DR. V. K. R. V. RAO): 

(a) Yes, Sir. A note on the subject 
was sent by the Council to the COJIUIIiMce 
Ministry and copy was forwarded by them 
to the Transport Ministry. 

(b) The Directorate General of Ship-
ping has started detailed examination of 
the specific cases mentioned where it is 
alleged that freight rates aro inhibiting 
exports. The Shippers' Council has 
promised to send comprehensive su~ 
tions after they bave completed their own 
detailed studies on the subject. 

COMMUNAL HARMONY 

·210. SHRI D. N. PATODIA: Will the· 
Minister of HOME AFFAIRS be pleased' 
to state: 

(a) the ~teps taken by Government both 
through the Press and olber mass media 
in preserving commur II harmony in the 
country; 

(b) whether the !lood offices of the 
Press C.ouncil have been utilised in so far 
as the Press is concerned; and 

(c) to what extent these s!cpo have 
yielded the desired result.? 




